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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN TIlE DEPARTMENT OF PERSON-
NEL (SHRl RAM NIWAS MIRDHA): 
<a) Yes, Sir. 

o (b) and <c). Investigation has establish-
ed that no such account as quoted in part 
ea) of the Question. existed in the name 
of the Prime Minister in the Swiss Bank 
Corporation, Geneva. The question of 
taking permission from the Reserve nank 
for fictitious account or 'any balance 

of such account. therefore, does not arise. 

(d) A case was registered by Ihe ~

Iral Bureau of Investigation in January. 
1971, under Section 465/471 IPC on tbe 
basis of an information that the signatures 
of Shrimati Indira Gandhi, Prime Minis-
ter of India, had been forged in a letter 
purported to have been written by her to 
lo"wis. Bank Corporation, Geneva. The 
investigation revealed that one Shri N. B. 
Shah of Bombay had forged this letter. 
It was further revealed during the inve'!!i-
lIatlon that the said Shri N. B. Shah had 
also forged a letter purporting to h:we 
been written by one Shri M. OJ. Mistrce 
requesting the Manager, Trustee Depart-
ment, Banque Cantonale. Vaudoise, Swit-
zerland. to transfer £5.00.000 from AIC 
No. 605216 to '>hri Shah's A/C No. 
605217 and' to transfer £5,00,000 from 
A/C No. 602216 to AIC No. 706128. 
These accounts were also found to be 
non-existent. A charge-sheet has been 
filed by the Central Bureau of Investiga-
tion und'er Sections 465 'and 471 I.P.C. 
read with Section 465 I.P.C. against the 
said Shri N. B. Shah in a court at 
BOInbay. The case is sub-judice. 

Setting up of • cen 101' mlledinl!( stalls-
Ii.. 8S regards per caoita Inmme, per 
capita development expenditure, 
per capita Central Aoslstance 
• to States etc. 

3929. SHRJ MADHU LlMAYE: Will 
the Minister of PLANNING be plea3ed 
to state: 

(a) whether there is any cell or it i. 
proposed to set up a cell in tbe Planning 
Commi .. ion to collect and brin!! up-to-
date statistics relating to p" capita in-

come, State-wise; per capita development 
expenditure, Statewise; p" capita Central 
as.i.tance to States, State-wise; per capita 
outlay in Central Projects, State-wise; 'and 
per capita State-wise, bank credit and cre-
dit and loans and investments per capita, 
State-wise, by the other financial inatitu-
tions like Industrial Credit and Investment 
Corporation of India, Unit Trust, L.I.C. 
etc.; and 

(b) if so, the latest figures in regard to 
to the above items? 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MO-
HAN DHARIA): <a) The Programme Ad-
ministration and Financial Reseources Di-
visions of tbe Planning Commission with 
the cooperation nf the Ministry of Fin-
'ance, Central Statistic&1 Organisation and 
other Divisiona/Organisations maintain la-
test information on State-wise per capita 
income, Plan outlay/expenditure, Central 
assi.tance to States, Investment in Central 
projects, bank credit, aDd loans and in-
vestment by other financial institutions like 
Industrial Credit and Investment Corpo-
ration of India, mdustrial Finance Corpo-
ration, Industml Development Bank of 
India. Life Insurance Corporation, Agri-
cultural Refinance Corporation, etc. 

(b) A set of Statements is laid on tile 
Table of the House. [P1lJCed in Library. 
See No. LT-54611731. 
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Pending AppUCIIIion from Kerala for In-
duIIIIriaI :ucence. ,,-; 

3932. SHRl VARKEY GEORGE: 
SHRl C. H. MOHAMED KOYA: 

Will the Minister of INDUSI'RlAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOOY be pleased to state: 

<a) the number of applications peDding 
for industrial licences with Central Gov-

ernment which were recommended by the 
State Government of KeraJa upto June, 
1973; and 

(b) the time by which the necessary li-
cences are likely to be issued? 

THE MINISTER OF INPUSTRlAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAMANI-
AM): (a) Of the applications received 
till 30th June, 1973, for setting up indus-
trial undertakings in Kerala, 55 applica-
tions were pending aa on 1st August, 1973. 

(b) Every efforts is being made to dis-
pose of these applications. 

Theft of Idols from Newadah Courts 

3933. SHRI VARKEY GEORGE: Will 
the Minister of HOME AFFAIRS be 
pleased to srate: 

<a) whether some highly placed men 
were found to have had a hand in the 
theft of 17 idols, worth several Iakhs of 
rupees from the Newadah Courts; and 

(b) _if so, the facts thereof and the ac-
tion taken or proposed to be llIken in Ihe 
matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SrlRI 
F. H. MOHSIN): (a) and (b). The requrr· 
ed information is being obtained from the 
Government of Bihar and will be laid on 
the Table of the Lok Sabha on receipt. 

Re)lOl't of Netaji Inquiry Commitsioa 

3934. SHRl VARKEY GEORGE: Will 
the Minister of HOME AFFAIRS ce 
pleased to state: 

(a) whether the Netaji Inquiry Com-
mission has submitted its report; nnd 

(b) if not, the reasons for the delay 
and the time by which it is likely 10 
come 'out? 

mE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
F. H. MOHSIN): <a) No, Sir. 




